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central AOrilNISTRATIUE TRIBUNALsPR I NClPAL BENCH

O.A. NO. 1096/96

Neu Delhi this the 24th day of May,96

Hon'b^e Shri A.U, Haridasan, Uice Chairma n(0).
Hon'ble Shri R.K. Ahooja, rnember(A),

o

Narender Kumar,
S/o Shri Prabhu Oayal.

Om Parkash,
S/o Shri Anant Ram,

-  /

(R/o C-45,- Raj Nagar-II,
Plehroli Road. Paiam Colony,
Nau Delhi-is) ,, Applicants,

By Advocate Shri Yoge.sh Sharma, proxy for Shri U.P,
Sharma, Cou nsel.

Versus

1, Union of India through
The General Manager,
Central Railway Headquarters,
Bomba V.

2. The Divisional Railway Manager,
C. Railway, Dhansi Division,
Dhansi. Respondents,

.  ORDER (ORAL)

Hon'ble Shri A.\y. Haridasan. Vice Chairman(j).

Heard. Learned counsel for the applicants

wishes to withdraw this O.A. with liberty to seek

appropriate relief in-accordance with the Jaw. Granting

such liberty, this O.A. is closed as withdrawn.

(R.K. AHDOOJi,
MEMBERi

h.a

(A.X HA_
VICE CHAIRMAN(3)


